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I.A No. 995/2003 in Wit Petition(C vil) No.202/1995

T.N. GODAVARMAN THI RUMJLPAD Petitioner (s)
VERSUS

UNION OF I NDIA & ORS Respondent (s)
Date : 31/10/2003 This Petition was nentioned today.
CORAM :

HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE S.B. SI NHA

For Applicant (s)M. Rajiv Tyagi, Adv.

For Respondent (s)

UPON bei ng nmentioned by the counsel the Court made the foll ow ng
ORDER

List this I.A also when the other I.As. in W(C) No. 202/1995
are listed for hearing.

(D. P. WALIA) (JANKI BHATI A)
COURT MASTER COURT MASTER



